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(iii) Need todeclare Jodhpur
city as B-2 city for facilities to
Centra] Government Employees.
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MR. DEPUTY SPEAKER: The
House stands adjourned for lunch
and will meet at 2 P. M.

13.01 hrs.

The Lok Sabli'a then adjourned for
lunch till Fourteen of the Clock.

The Lok Sabha re-assembled after
Lunch at five Minutes past Fourteen
of the Clock.

(Shri Harinatha Misha in the Chair)
MATTERS UNDER RULE 377— contd

(iv) Measures to provide uninterrup-
ted Services by Nationalised Banks.
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(v) Recent strike by workers of
clearing Agents of Bombay port.

SHRI M. RAM GOPAL REDDY
(Nizamabad): On account of the
recent strike by the workers of the
clearing Agents the operation™ at the
Bombay port have coma to a com-
plete standstill. Many ships as a
result of the strike, had to be turned
away and the exporters could not
execute their contracts and they
were put to a heavy loss and the
country also loss valuable foreign
exchange. Everybody knows the
position in the Bombay port and many
vessels have to stay on the high seas
for days together and even as long
as a month, for want of berths in
the port where the loading and un-
loading operations are going on at a
snail's pace. During the strike no
goods could be lifted and taken out
of the port except on a permit issu-
ed by the workers’ union. Th?re is
heavy congestion in the port. T is
common knowledga that many ex-
porters and importers try to avoid
Bombay port and have the ships
sent to Kandla or Goa. It is high
time that the Government realised
the gravity of the situation and took
proper and firm measures to see such
things do not happen in the premier
port of the country.

Sir, | request the Government to
take firm action.

(vi) Need to provide more faci-
lities for the development of
National School of Drama.

SHRI ATAL BIHARI VAJPAYEE
(New Delhi): The National School of
Drama has rendered great, service
to the cause of Theatre in India.

During its 23 years of existence, in

spite of limited resources and several
other constraints the school has ad-



